depending upon sector distance and type of service. Certain fares offered by some of the
scheduled domestic airlines have zero fuel surcharge. However, the fuel surcharge is not a tax to
the Government. The Directorate General of Civil Aviation (DGCA) has now issued guidelines
whereby airlines are not to give a breakup of fuel surcharge as it may mislead the passengers.

(c) and (d) Air fares are not being regulated by the Government. However, DGCA only
monitors the fares of the airlines.

Proposal of SOP

16.  SHRI JAI PRAKASH NARAYAN SINGH:
SHRI DHARAM PAL SABHARWAL :

Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Government has come up with a proposal of Standard Operating Procedure
(SOP) for WIP flight movements;

(b) if so, the details thereof; and
(c) the minor/major accidents involving VVIPs reported during the last two years?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL ):
(a)and (b) Yes, Sir. With a view to collate all the instructions and lay down Standard Operating
Procedure (SOP) for conduct/operation of WIP/VIP flights, a Joint Standard Operating
Procedure (SOP) hetween Airports Authority of India and Indian Air Force has been finalised and
approved by Directorate General of Civil Aviation. As per the SOP VWIP term means and include
the President, the Vice-President, the Prime Minister of India and foreign Heads of

States/Government.
(c) During the said period no accident was reported to WWIP flights.
Recommendations of GoMs on financial restructuring of Al

7. SHRIMATISHOBHANA BHARTIA:
SHRI N.K. SINGH:

Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether the Group of Ministers (GoMs) set up by Government on the financial

restructuring of the Air India (Al) has recommended salary cuts of emplovees;

(b) if so, whether the Air India’s losses would be under control in case the

recommendations of the GoMs are accepted;

(c) if so, to what extent and whether the employees of Air India or union of employees

have agreed to the proposals of the GoMs; and
(d) it so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) The Group of Ministers (GoMs) in its meeting held on 3.2.10 has considered measures
towards rationalisation and harmonization of revenues and costs including that of wages.
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